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ML"IISTRY OF AGRICULTURE

(Department of Agriculture and Cooperation)
""NOTIFICATION

New Delhi, the 30th May, 1997

S.O. 420(E).-"-ln exercise of the powers conferred by
section 5 of the Insecticides Act, 1968, (46cf 1968), the Cen­

tral Government hereby reconstitutes the Registration Com­

mittee and for that purpose makes the following amendment

in the notification of the Government 9f India in the Ministry
of Agriculture (Department of Agriculture and Cooperation)
numberS.O. 79(E), da.te<!,Jh?)rdFebruary, I 997, namely:-

Jn the said notification,-
· · · ·

(i) for serial number I and the entries relating thereto,
the followingserial number and entries shall be

substituted, namely:-
" I. Dr.Mangla R:ai,

Deputy Director General (Crop Sciences),
Indian-Council of

Agricultural Research,
New-Delhi.

.
Chairman";

(ii) after serial number 4 and the entries relating
thereto, the following seri?l r,umber and entries

shall be inserted, namely:-
"5. Dr_.(Mrs.) S.B. Lal,

Additfonari>rofessor.-

Department of Pharmacology,
All indialnstitute of· Medical Sciences,
New Delhi. Member";

(iii) Paragraph 2 shall be omitted.

[F. No. 19-4/95-PP I]
ANIL SINHA, Jt. Secy.
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MIT\ISTRY OF AGRICULTURE
(Department of Agriculture and Cooperation)

, '.NOTIFICATION

New Delhi, the 30th May, 1997

S.O.420@).-In exercise of the powers conferred by
section 5 ofthe Insecticides Act, 1968, (46of l96E), the Cen-
tral Government hereby reconstitutes the Registration Com-
mittee and for that purpose makes the following amendment
in the notification of the Goveoment gf India in the Ministry
of Agriculture (Department of Agriculture and Cooperation)
number S.o. 79@), dared,-thg.1t9 fe-b.ryary, I 97, namely:-

ln the said notification,-
(i) for serialnumter I and the entries relating thereto,

the following seHal number and entries shali be

substituted, namely:-
't. D Mangla Rai,

Deputy Director General (Crop Sciences),

Indian{ouncil of
Agricultural Researcl-t,

Ne',+.Delhi. . Chairman";
(ii) after serial number 4 and uhe entries relating

thereto, the follo-wing serial number and entries
shall be insened, nanelY:-
"5. _Dr. (l{rs.)._$3. Lal,

Additional Piofessor,
Depamnent of PharmacologY,
All inilia Institute of-Medical Sciences,

New Delhi. Member";
(iii) Parasraiph 2 s'u" o" ottoil. 

no. r9-4l9s-pp rl
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